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,  CENTRAL ADMINISTRATIVE TR1BUNAL:PR 1 NCI PAL BENCH

O.A.No.1175/98

Mew Delhi ; this the 18th day of November.1998

HON'BLE MR.N.SAHU.MEMBER(A) '

.App1 i cant

Smt.Kanata- W/o late Shri Som Raj.

R/o Quar ter No.35/1 (Type-i l l),
CVD Lines. Delhi Cantt.

(By Advocate: Shri Yogesh Sharrna)

Versus

1 . Unionof lndia through

The Secretary.-
Ministry of Defence,Govt. of India,
Mev/ Delhi .

2. The Commandant,

K.endriya Ayudh Bhandar.
Cen t ra i Ordnance,Depo t(COD).
De i h i Cant t-10.

3. The Quarter Master.

Sec Cdr, Section - 7,
Central Vehicle Depot,

Delhi Cantt-10. . ...Respondents

(By .Advocate: Shri R . N . S i ngh , p roxy for Sh . R . V . 8 i nha)

0 R D E R(ORAL)

HON'BLE MR.N.SAHU,MEMBER(AI

Shri Yogesh Sharrna. Id. counsel for appI icant

wants to wi thdraw the O.A. Prayer al lowed. The 0. .A.

is treated as wi thdrawn and accordingly dismissed. Nc

cos ts .
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N-i— - C
(  N. Sahu )

Member(A)


